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filling the posts of Chairman, besides 
retired Railway officers nominations , 
received from various quarters are 
also taken into account for forming 
the panel since ex-Menlbers of Par-
liament, Educationists, Eminent Law-
yers etc. are inc.luded in the field of 
choice, as per the Recruitment Rules. 

(e) Appointnlent to the post,:; of 
Chai;rman and M~mber Secretaries, 
Railway' Service Commissions is based 
on selection by the Union public 
Service Commission frorn a panel of 
el~ible candidates who satisfy the 
norms a3 per the Recruitnlent Rules. 
No quota is specifically reserved but 
candidate~ belonging to Scheduled 
Castes/Schedued Tribes and minority 
communities are included in the 
panels. whenever available. At pre-
sent, out of 14 posts of Chairman and 
Member Secretaries, 2 are vacant. Of 
Ule remaining J 2 posts, 7 are held by 
persons belonglng to Scheduled Castes/ 
Scheduled Tribes and 1 by a person 
from minority community. 

(f) A ~tatement is attached State-
ment II laid on the Table of the 
HousE'. [Placed in Lib1'ary. See No. 
LT -486/80]. 

Demands of striking Students of 
AIIMS 

297. SHRI FAROOQ ABDULLAH:: 
Will the Minister of HEALTH be 
pleased to state: 

{a) whether the resident doctors of 
the All India Institute of Medic~ 1 
Sciences, New Delhi went on a token 
strike on the 15th February, 1980 in 
support of the striking students of 
the Institute who have been on strike 
since 30th January. 1980; 

(b) if so, what are their main de-
mands; 

(c) whether Government have 
looked into the demands of the strik-
ing students; 

(d) whelher aoYernment have 
4Ieelc!ed to reeoMlder tIlelr demand_; 
ad 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OE' HEALTH (SHRI 
NIHAR RANJAN LASKAR): (a) Yes. 

(b) The main demands of the 
S'tudents were as under: 

(i) Reduction in the periOd of 111-
ternship posting in the comInunity 
(rural centres) from c;;ix months to 
three months. 

(ii) Doing away with the practice 
of assessment 1n CommunIty l\Iedl-
cine-Part I (l:-Iumanlties) Course. 

(iiI) Dojng away 'wjth the HumEn 
Biolo!!y Course which is commenc-
ing from August. 1980. 

(iv) Demand for adequate pre-
vision of laboratory facilities and 
hostel accoITlmodation. 

(c) to (e). The delnullds of the 
students have been considered by the 
All IndIa InstitutE' of Medical Sciences, 
which is an autonomous, statutory 
body. The strIke was called off with 
pflect from the 16th February, 1980 
111 term~ of a settlement reached 
between the students and thE' Staff 
Council, AIIlVIS. 

Plot allotted to DTC 

298. SHRI DHARAM DASS SHAS-
TRI: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state: 

(a) whether it is a fact that plot 
No. C-119 measuring about 3600 sq. 
yds. situated in Naraina Industrial 
Area Phase-I New Delhi has been 
allotted by the Delhi Development 
Authority to the Delhi Transport Cor~ 
poration; 

(ib) if so, when the plot was allotted; 

(C) the reasons tor which the DTC 
has not taken the possession of the 
plot so far; and 

(d) when the poMfJsaion or the plot 
will be taken by the Delhi Transport 
Corporation? 
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TIlE MINISTER OF SIf.[PPING 

AND TRANSPORT (SHRI A. P. 
SHARMA) : (a) No, Sir. 

(b) to (d). Questions do not arise. 
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Itailway LIIne from Mankhurt_l to 

Paavel 
, leO. SHRI R. K. MHALGI: Will 
I .e Minister of RAILWAYS be pleased 

tQ atate: 
(a) whether a techno-economic 

...... v for extendin, the rallway line 

from Mankhurd. (near Thana) in 
Maharashtra to Panvel Vashi and 
Belapur in the new Bombay, .is under 
preparation of the Central Hailways: 

(b) since when it is under prepara-
tion; and ". 

(C) when it is likely to be made 
available? 

THE IVJ1NISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
C. K. JAFFER SHARIF.F): (a) to 
(c). The work relating to the techno-
economic feasibility survey for ex'" 
tending the railway line from Man-
khurd to Panvel Creek was taken up 
by the Metropolitan Transport Project 
(Railways) Organisation, Bombay in 
November, 1978 and the report on this 
is likely to be received shortly. 
Further the survey from Panvel 
Creek to panvel TOwn is :lIso being 
undertaken On behalf of the Bombay 
Metropolitan Regional Development 
Authority which is likely to be com-
pleated by August. 1980. 

Construction of a Bridge on Tapi 
RiVer 

301. SHHr VIJAY N. PATIL: Win 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) in view of the genuine shortage 
of diesel and other fuel, whether 
Government propose to give top pri-
ority to the construction of toll bridge 
at Dhanbasi on Bombay-Agra Road on 
river Tapi, so as to reduce the dis-
tance by over 10 Kilon'letres; 

(b) if so, whether plan estimates 
for the same have been approved; &nd 

(c) what w1l1 be the time required 
for the completion of this brid£!e? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI A. P. 
SHARMA): (a) to (c). The work 
regarding the construction ot a new 
high level bridge across River Tapl 
has been proposed, for being consi-
dered for sanction during the year 
1980 .. 81.' Plans and Estimates are 
awaited from the Government of 
llaharashtra. Investment. decisiOD 
will be taken when the detailed 
Plana and Estimates are available . 




